111 Written Answers

PrODUCTION OF FiLMS BY HINDUSTAN
PHoTO FiLMs MANUFACTURING Co. LTD.
QO0TACAMUND

4971. SHRI K. ANIRUDAN : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE COMPANY
AFFAIRS bc pleased to state :

(a) the reason for the slow pace of
production in the Hindustan Photo Films
Manufacturing Co. Ltd., Ootacamund;

(b) whether any export promotion has
been thought of for this industry; and

(¢) the additional target of production
of raw film envisaged during the Fourth
Plan ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : () The reason for the slow
pace of production in the Hindustan Photo
Films Manufacturing Co. Ltd., Ootaca-
mund are as follows :-

() Hindustan Photo Films Co. Lid.,
started  producing the more  diffi-
cult and  sophisticated  items  in
advance of the target dates in erder
to replace the inports sooner.

(i) Another factor is tcchnical trouble
which the firm ran into as it com-
menced  switching over to newly
developed indigenous raw material:
this affected particularly the pro-
duction of X-Ray Film.

(b) The question of export promotion
weuld arise only after the Hinduvstan Photo
Films Co. Lid. reaches the stage when
production outstrips the internal demand.
All the samc certain initial ceflorts have
been made to enter the export manket.

(¢) No target for the additional produc-
tion of Raw Film in the Fourth Plan has so
far been fixed, but the estimated producticn
of various photographic goods including
raw film envisaged by the Hindustan Photo
Films during the Fourth Plan is given below
(Year-wisc) :

(Figures  in  million
sq. mcters)
1969-70 272
1970-71 .. 472
1971-72 .. 675
1972-73 .. 750

1973-74 .. 920
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4973. SHRI S. M. KRISHNA : Will the
Ministcr of LAW AND SOCIAL WEL-
FARE be pleased to state ©

(a) whether there is any groposal under
consideration of Government to bring a
legistlation to use Temple Gold and Jewcel-
lery for the development schemes in the
country ; and





